
1 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 05.09.2022 (MONDAY) 

COURT –III  
 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

   For Judgment 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 190 of 

2021 

 
 

Sumat Kumar Gupta  

Resolution Professional  

International Mega Food Park Ltd. 

Vs. 

Schreiber Dynamix Dairies Pvt. Ltd. 
 

With 

Rajanish Thukral Udit Mendiratta 

Nikhil Kumar Singh 

2.  Comp. App. (AT) 

(Ins) No. 245 of 

2021 

 
 

Schreiber Dynamix Diaries Pvt. Ltd. 

Vs. 

Sumat Gupta 

Resolution Professional 

International Mega Food Park Ltd. 

 

R. Sudhinder Dr. Rajansh Thukral 

Dr. Surekha Thukral 

Sidharth Thukral 

 

   For Orders 

3.  Comp. App. (AT) 
(Ins) No. 708 of 

2020 
 

 

IDBI Capital Markets & Securities Ltd. 

Vs. 

JBF Petrochemicals Ltd. 

 

Pratiksha Sharma Shikhil Suri 

4.  Comp. App. (AT) 
(Ins) No. 339 of 
2021 

Howrah Mills Company Ltd. 

Vs. 

JM Financial Asset Reconstruction 

Company Ltd. 

 

Hasan Murtaza Smriti Churiwal 

Utsav Mukherjee 

Jaiveer Kant 

 

   For Admission (Fresh Cases) 

5.  Comp. App. (AT) 

No. 184 of 2020 

 

 

Registrar of Companies 

Vs. 

Jai Shree Finance Services Pvt. Ltd. 

 

Kamal Kant Jha  S. Chidambaram-R1 

to R4 

    

   For Admission (After Notice) 

6.  Comp. App. (AT) 

(Ins) No. 557 of 

2021 
 

Ashmeet Singh Bhatia 

Vs. 

Sundrm Consultants Pvt. Ltd. & Anr. 
 

 

Rahul Arya  Rajnish Sinha-R1 

7.  Comp. App. (AT) 

(Ins) No. 591 of 

2021 
 

Usha Sharma 

Director of Suspended Board of 

Directors Ganaya Commodities Pvt. Ltd. 

Vs. 

Avneet Goyal & Anr. 

 

Anurag Ojha Abhishek Parihar-R2 
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8.  Comp. App. (AT) 

No. 353 of 2019 

 

 

Linoxi Enterprises Pvt. Ltd. & Ors. 

Vs. 

Income Tax Officer, Ward 15(3) New 

Delhi & Anr. 

 

Angeli Koura Dayal Dinesh Sharma 

Adeeba Mujahid 

Puneet Rai 

 

   For Hearing 

9.  Comp. App. (AT) 

No. 155 of 2020 

 
(PH) 
 

Gloster Ltd. 

(Formerly Known as Kettlewell Bullen 

& Co.Ltd.) 

Vs. 

Bowreah Jute Mills Pvt. Ltd. & Ors. 

 

Anil Agarwalla P.C. Sharma 

D.N. Sharma 

Anirudha Agarwalla-

R1 

10.  Comp. App. (AT) 

(Ins) No. 273-274 

of 2021 

 

 

Parag Seth, Liquidator of Sai Infosystem 

(India) Ltd. 

Vs. 

Enforcement Directorate, Ahmedabad  

Through Bharat Andhale,  

Deputy Director. 

 
With 

Honey Satpal Zoheb Hossain 

Agni Sen-R1 

11.  Comp. App. (AT) 

(Ins) No. 265 of 

2021 

 

Sunil Kumar Agarwal  

Liquidator of Atrium Infocomm Pvt. 

Ltd. 

Vs. 

Enforcement Directorate 

Ahmedabad through Deputy Director 

and Ors. 

 

Honey Satpal Zoheb Hossain 

Agni Sen-R1 

 

02:00 PM 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Mr. Barun Mitra, Member 

(Technical) 
 

   For Hearing 

12.  Competition App. 

(AT) No. 15 of 

2020 
 

(PH) 

Plasser India Pvt. Ltd. 

Vs. 

The Competition Commission of India 

& Ors. 

 

Lakshmikumaran  Kamal Nijhawan-R2 

Rashmeet Kaur-R3 

Abhishek Sharma-R4 

Surendera Suryan-R7 

Shama Nargis 

 

 

 
 
 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

http://www.nclat.nic.in/

